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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1004 OF 2024 

  

IN THE MATTER OF: 

Prahlad Roy Goenka & Anr.                                         … Applicant(s) 

Versus 

Union of India & Ors.                                                … Respondent(s) 

  

BRIEF RESPONSE ON BEHALF OF RESPONDENT NO. 7 / 

UJVNL 

  

IT IS MOST RESPECTFULLY SHEWETH: 

  

1. That the present Application has been filed by the Applicants 

raising concerns on the declining rate of Golden Mahseer fish in 

the aquatic ecosystem in India especially in Himalayan region, 

and inter alia attributing construction of dams/barrages as one 

of the reasons for the same on the ground that this hampers the 

migration of these fishes for their breeding. 

 

2. That the present Response is being filed in compliance of Order 

dated 19.11.2024 whereby this Hon’ble Court was pleased to 

issue notice in the present matter. 

 

3. Respondent No. 7, Uttarakhand Jal Vidyut Nigam Limited 

(UJVNL), is a wholly owned corporation of  Government of 

Uttarakhand  and operates and maintains the hydropower 
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4. 

 

 

 

5.  

 

2

projects along with the construction of new projects under the 

State Government in Uttarakhand. The company plays a crucial 

role  in  harnessing  Uttarakhand’s rich  hydropower  potential,

ensuring sustainable energy production and contributing to the 

state’s  economic  growth.  With a  mandate  to develop,  operate,

and  maintain  hydroelectric  projects,  UJVNL  has  been 

instrumental in strengthening the region’s energy infrastructure.

It  is  pertinent  to  note  here  that  initially,  the  company  was 

incorporated as Uttaranchal Jal Vidyut Nigam Ltd (Respondent 

No. 8) on 12.12.2001. Subsequently, the name was changed to 

Uttarakhand Jal Vidyut Nigam Ltd on 2.7.2007, and eventually 

to  UJVN  Ltd  on  4.4.2011.  As  such,  Respondent  No.  8  and 

Respondent  No.  7  are  the  same  entity.  Since  name  of 

Respondent No. 8 has already been changed to UJVN Ltd, i.e.

Respondent No. 7, the present reply is being filed on behalf of 

Respondent No. 7 and it is prayed that name of Respondent No.

8 may kindly be deleted from the array of parties.

It  is  submitted  that  out  of  eight  hydropower  projects/dams/

barrages identified by the Petitioner with regard to the Golden 

Mahaseer, only  one  Barrage, i.e. Veerbhadra  Barrage  (also  

known as Pashulok Barrage), situated on River Ganga (Upper  

Ganga  River  Basin  Stretch), located  5 km   downstream   of   

Rishikesh  and  serving  the  Chilla  Power House  is  owned  and  

operated   by   Respondent   No.  7  UJVNL  Commissioned  

in 1980, the barrage has been operational for the past 43 years  

after  obtaining  all  mandatory  clearances  from  the  relevant  

authorities.
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6. 

 

 

 

7. 

 

  

  

  

  

  

3

At the outset, it may be germane to note that the Kalagadh Dam 

mentioned at S. 6 at Para 24 is not managed by the answering 

Respondent  UJVNL,  but  by  UPID,  and  hence the  present 

response  is  limited  to  the  Veerbhadra  Barrage  as  mentioned 

above.

It  is  submitted  that  the  Veerbhadra  Barrage  serves  to  divert 

water  for  generation  of  electricity  at  the  Chilla  Power  House 

(144  MW).  When  Veerbhadra  barrage  was  being  constructed,

as  per  the  design  an  un-gated  passage  of  1.5  meter  has  been 

provided in the form of divide wall. In the design of the barrage 

provision has been made for continuous release of 3 to 9 cumecs 

of  water  at  different  pond  levels  for  sustenance  of  aquatic 

environment  /  Aviral  Dhara  known  as  ‘Ram  Dhara’  since  its

inception. It is pertinent to note that the ungated passage and the

continuous  flow  ensures  that  the  migration  of  the  Golden 

Mahseer remains uninterrupted by the barrage.

A true copy of the layout plan depicting the Veerbhadra barrage 

along with the Ram Dhara/ divide wall is annexed herewith and 

marked as ANNEXURE – A [Pg. 11 ].

A true copy of the drawing of Ram Dhara /divide wall depicting 

the  downstream  portion  present  in  the  Veerbhadra  barrage  is 

annexed herewith and marked as ANNEXURE – B [Pg. 12 ].
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8. 

 

 

9. 

  

4

A true copy of the drawing of Ram Dhara /divide wall depicting 

the  upstream  portion  present  in  the  Veerbhadra  barrage  is 

annexed herewith and marked as ANNEXURE – C [Pg. 13].

A true copy of the photo showing the presence of Ram Dhara 

and an uninterrupted flow from the Veerbhadra barrage (taken 

in May 2024) is annexed herewith and marked as ANNEXURE

– D [Pg. 14 ].

It  is  further  most  respectfully  submitted  that  during  the  rainy 

season,  the  barrage  gates  are  opened  to  regulate  the  increased 

water flow, which is significantly higher than the required level.

Notably, the breeding season of the Golden Mahseer coincides 

with  the  monsoons,  during  which  apart  from  the  aforesaid 

uninterrupted  passage  of  1.5  meters,  the  opening  of  the  gates 

further  facilitates  natural  flow,  ensuring  that  the  Veerbhadra 

Barrage  does not  hinder  the  migration  of the  Golden  Mahseer 

for breeding.

Insofar  as  maintaining  E-flow  in  the  river  is  concerned  it  is 

submitted that E-flow in the downstream of Veerbhadra Barrage

is being maintained as per the recommendations by the Central 

Water  Commission  (CWC)  and  in  terms  of   Govt.  of  India 

Gazette  Notification  REGD  No.D.L.33004/99  dated 

09.10.2018.  A true copy of the Gazette Notification No. S.O.

5195(E)  dated  09.10.2018  issued  by  the  Ministry  of  Water 

Resources  River  Development  and  Ganga  Rejuvenation  is 

annexed herewith and marked as ANNEXURE – E [Pg.15-19].
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10. As per the said Notification, the e-flow required to be 

maintained at various seasons is as under: 

 

Sl. 

No. 

Season Months (%) Percentage of Monthly 

Average Flow observed 

during each of preceding 10-

daily period 

1 Dry November to 

March  

20 

2 Lean  October, 

April and 

May 

25 

3 High 

Flow 

Season 

toJune

September  

30 

 

11. 

   

 

12. 

    

5

To ensure compliance of the aforesaid requirement, CWC issues 

directives every 10 days for maintaining E-flow  depending on 

last  11  days  average  flow.   It  is  submitted  that  the  ten  daily 

Discharge  is  collected  by  CWC  from  their  G&D  Site.

Accordingly order for release of 20%, 25%, 30% of that average 

flow  is issued by CWC. For example, the 10 day requirement 

of e-flow from 01.02.25 to 10.02.25, 11.02.25 to 20.02.25 and 

21.02.25  to  28.02.25  is  annexed  herewith  and  marked  as

ANNEXURE - F [Pg. 20 to 25 ].

The  aforesaid  parameters  are  being  complied  with  by  the 

answering Respondent in respect of the Veerbhadra Barrage. A 

true copy of the chart depicting the daily E-flow in Veerbhadra 

Barrage  for  the  month  of  February  2025  is  annexed  herewith

and marked as ANNEXURE – G [Pg. 26 ]
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13. 

 

 

14. 

 

 

 

15. 

 

 

16. 

 

6

The Data annexed above clearly shows that the average E-flow 

maintained   at   Veerbhadra   Barrage   is   higher   than   the  

minimum required by CWC.

It  is  thus  clear  that  E-flow  in  case  of  the  Veerbhadra  Barrage 

complies  with  the  environmental  needs  of  the  aquatic  life,

biodiversity and for all the other essential functions of the river 

such  as  nutrient  carriage,  sediment  movement  and 

depth/velocity of water flow, crucial for fish migration and thus 

operation  of  Virbhadra  Barrage  and  Chilla  Power  house  does 

not affect adversely the population of fish and fish reproduction.

Insofar  as  the  other  prayer  with  regard  to  removal  of  all 

dams/barrages  is  concerned,  it  is submitted  that  such  drastic 

steps  are  neither  warranted  nor  justified  for  the  reasons 

mentioned above, as also the submissions made hereinunder.

It  is  submitted  that  in  states  like  Uttarakhand,  where 

hydropower  is  a  primary  energy  source,  shutting  down  such 

projects  due  to  concerns  over  aquatic  life  as  prayed  by

Applicants,  would  disrupt  power  supply  and  cause  significant 

loss of power generation, disrupting the day to day lives of the 

citizens of the State, and will also result in tremendous revenue 

loss, forcing the state to procure electricity at higher costs. The 

barrage in question already complies with all necessary E-flow 

requirements and ensures an uninterrupted passage for aquatic 

life.  Instead  of  closure,  a  balanced  approach  by  incorporating 

ecological  safeguards  and  modern  technology  that  allows
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hydropower projects to support economic growth, energy 

security, and public welfare without compromising 

environmental sustainability may kindly be taken. 

 

17. It is submitted that the 2 measures suggested which are 

concerned with Respondent No. 7 and their response are thus 

summarised as under: 

 

i. Assess and Implement E-flows: As per the aforesaid 

submissions the barrage is maintaining the E-flow by 

maintaining the targeted daily average discharge issued 

by CWC every 10 days.   

ii. Removal of all the dams/barrages which affect the 

habitat of Mahseer, including but not limited to those 

listed above /Implementation of fish 

ladders/elevators at concerned dams/barrages: As 

per the aforesaid submissions removal/closure of 

dams/barrages is not the solution but to have a 

mechanism and procedure in place to conserve the 

aquatic life along with fulfilling the human needs. So far 

as fish ladder/elevators are concerned there is already a 

1.5-meter-wide passage for uninterrupted migration 

movement of Golden Mahseer at all times in Veerbhadra 

barrage, coupled with the opening of gates in the 

monsoon season, which is also the breeding season for 

the Golden Mahaseer, thus enabling smooth upstream 

and downstream movement.  
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18. It is further submitted that as the Veerbhadra barrage falls in the 

river Ganga then if any alterations is to be made in the barrage 

the approval of the CWC is mandatory.  

 

19. It is further submitted that fish migration is typically studied 

through radio tagging or marking studies. However, no such 

scientific study has been conducted in this stretch of the Ganges 

River till date. Conducting such a study by the concerned 

department would provide more accurate data on migration 

patterns, helping to formulate better norms for conservation and 

management. 

 

20. As such, the answering Respondent prays that the mechanisms 

adopted at present at the Veerhadra barrage are sufficient and 

do not hinder the growth of the Golden Mahaseer fish. However 

in order to find  a workable and practical solution, the answering 

Respondent prays that this Hon’ble Tribunal may constitute an 

expert committee  under the aegis of MOJS/CWC to assess the 

situation and to submit its Report to the Hon’ble Tribunal.  

 

21. In view of the aforesaid submissions, it is therefore respectfully 

prayed that this Hon’ble Tribunal may dismiss the Application 

qua Respondent No. 7, and /or may kindly be pleased to pass 

appropriate orders in the present Application. 

 

 FILED BY: 

  

NEW DELHI              [ARJUN GARG] 

DATE: 04.03.2025        Advocate for Respondent No. 7 
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEw 

ORIGINAL APPLICATION N0. 1004 OF 2024 

IN THE MATTER OF: 

PRAHLAD GOENKA & ANR. 

UNION OF INDIA & ORS. 

DELHI 

VERSUS 

AFFIDAVIT 

APPLICANTS 

received from record. 

... RESPONDENTS 

I, Lalit Kumar, S/o Shri Nand Lal Tamta, Aged about 43 Years, 

presently posted as Executive Engineer, Uttarakhand Jal Vidyut 

Nigam Limited (UJVN Limited), presently at New Delhi, do hereby 

solemnly affirm and state on oath as under: -

1. That I am the Authorized Representative of the Respondent No. 

7  in the above matter and I am conversant with the facts 

and circumstances of the case. As such I am authorized and 

competent to swear this affidavit. 

2. That I have read and understood the. contents of the 

accompanying Response and I state that the contents thereof 

are true and correct to my knowledge and based on information 

A 

Adyocate Delhi 

Area De 

Reod. No. i601/2020 

NDI 

GOv 

9
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3. Annexures filed with the Response are true copies of their 

respective originals. 

VERIFICATION 

I, the deponent abovenamed, do hereby verify that the contents of the 

above affidavit are true and correct, no part of it is false and nothing 

material has been concealed therefrom. 

Verified at New Delhi on this the 5h day of March, 2025. 

AR 
MMSHARMA 

Area Delhi 

Adyocate 
Reod. No. ieA2020/ 

NDIA 

GOV 
ATTESTED 

Notary Public, Delhi 

05 MAR 2025 
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jftLVªh laö Mhö ,yö&33004@99 REGD. NO. D. L.-33004/99 

 
 

vlk/kj.k�
EXTRAORDINARY 

Hkkx II—[k.M 3—mi&[k.M (ii) 
PART II—Section 3—Sub-section (ii) 

izkf/dkj ls izdkf'kr 
PUBLISHED BY AUTHORITY 

la- 4009] ubZ fnYyh] cq/okj] vDrwcj 10] 2018@vkf'ou�18] 1940  ����
No.  4009] NEW DELHI, WEDNESDAY, OCTOBER  10, 2018/ASVINA 18,  1940 जल ससंाधन, नदी िवकास और गगंा संर�ण म�ंालयजल ससंाधन, नदी िवकास और गगंा संर�ण म�ंालयजल ससंाधन, नदी िवकास और गगंा संर�ण म�ंालयजल ससंाधन, नदी िवकास और गगंा संर�ण म�ंालय    ((((रा�ीय �व�छ गगंा िमशनरा�ीय �व�छ गगंा िमशनरा�ीय �व�छ गगंा िमशनरा�ीय �व�छ गगंा िमशन))))        आदशेआदशेआदशेआदशे    नई �द�ली, 9 अ
 तबूर, 2018  काकाकाका....आआआआ. . . . 5195519551955195((((अअअअ).).).).————गंगा नदी अ
यिधक पिव� और इस दशे के लोग� �ारा अ
यंत पू�यनीय ह ैतथा गंगा नदी बेिसन जल �हण  े� के िनबंधनानुसार भारत म# वृह$म नदी बेिसन है, िजसम# संपूण' दशे क( छ*बीस ,ितशत भूिम सि.मिलत ह ैतथा जो लगभग पचास करोड़ जनसं/या के िलए पोषणीय ह;ै और गंगा नदी िवशेष गुण�, िविश3ता4 तथा मह
व के 6प म# अ�ीतीय ह ैिजसका मह
वपूण' लौ�कक और 9थािनक ,भाव िभ;ता के साथ जल-िव<ान, भू-आकृितिव<ान, ऐितहािसक, सामािजक-सां9कृितक और आ?थक कारण ह@; और गंगा नदी को राAीय नदी का दजा' �दया गया ह ैतथा नदी-,णाली म# Bसचाई, घरेलू, औDोिगक और अEय ,योजन� के िलए बेिसन म# सदवै पानी क( बढ़ती मांग के साथ घरेलू अपिश3 और आDोिगक अपिश3 सिहत िविभ; Iोत� से ,दषूण ,वेश कर रहा ह,ै जो नदी के 9वा9Jय को लंबे समय से ,भािवत कर रहा है; और भारत सरकार समुिचत पया'वरण ,वाह तथा साथ ही नदी म# ,दषूण के ,वेश के िनवारण को सुिनिKत करने के िलए न�दय� क( पौि3कता क( बहाली करने और उसे बनाए रखने के िलए वचनबN है; और यह सुिनिKत करना आवOयक ह ै�क गंगा नदी म# हर समय पानी के िनबा'ध ,वाह को पूरी तरह से बनाए रखा जाए, िजससे मौसमी िभ;ता4 को बदले िबना नदी म# ,वाह क( िनरंतरता सुिनिKत हो सके; क# Pीय सरकार ने पया'वरण (संर ण) अिधिनयम, 1986 (1986 का 29) के अधीन अिधसूचना का.आ. 3187 (अ), तारीख 7 अ\ूबर, 2016 �ारा गंगा नदी जल े� के संर ण, संर ा और ,बंध तथा िन^िलिखत ,योजन� के िलए एक ,ािधकरण अथा'त् राAीय 9व`छ गंगा िमशन का गठन �कया था, अथा'त्:- (क) गंगा नदी और उसक( सहायक न�दय� के जल क( गुणव$ा और पया'वरणीय वहनीय संर ण, संर ा और ,बंध को सुिनिKत करने के उbेOय से सतैव िविभन्  े�� म# िविभ; Bबद4ु पर बनाए रखने के िलए अपेि त गंगा नदी और उसक( सहायक न�दय� म# पाcरि9थितक 

ANNEXURE - E
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2   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(ii)] ,वाह के पcरमाण को अवधाcरत करवाने तथा उसे अिधसूिचत करवाने और पया'd पाcरि9थितक ,वाह को बनाए रखने के िलए ऐसे सभी आवOयक कदम उठाना या िनदिेशत करना; (ख) गंगा नदी के जलीय ,े ण 9टेशन� के माgयम से िविनhद3 Bबद4ु पर पानी के औसत ,वाह को िविनhद3 करना; (ग) गंगा नदी तथा उसक( सहायक न�दय� म# जल के ,वाह क( िनरंतर मानीटरी के िलए तं� िवकिसत करना;  और क# Pीय सरकार ने गंगा नदी और उसक( सहायक न�दय� म# कितपय ,वाह� को िनधा'cरत करने का िविनKय �कया ह ै। 2. अतः क# Pीय सरकार, गंगा नदी (संर ण, सुर ा एंव ,बंधन) ,ािधकरण आदशे, 2016 के पैरा 39 के उपपैरा (3) और पैरा 41 के उपपैरा (2) क( मद (ज) के साथ पcठत पया'वरण संर ण अिधिनयम, 1986 क( धारा 3 क( उपधारा (3) �ारा ,द$ शि\य� का ,योग करते lए, Bसचाई, जल िवDुत्, घरेलू और औDोिगक ,योजन� तथा अEय अपे ा4 के िलए नदी ,वाह को पcरव?तत करने के िलए संरचना4 या पcरयोजना4 के िन^ ,वाह अव9थान� पर Eयूनतम पया'वरणीय ,वाह� को बनाए रखने के िलए अिधसूिचत करती ह,ै अथा'त:्- I. दवे,याग से हcर�ार तक अंत म# िमलने वाले mमवतnय सि.मलन� के माgयम से और उoव वाले pलेिशयर� से आरंभ होने वाला उपरी गंगा नदी बिेसन िव�तारउपरी गंगा नदी बिेसन िव�तारउपरी गंगा नदी बिेसन िव�तारउपरी गंगा नदी बिेसन िव�तार: mम सं. ऋतु मास ��येक पूव
वत� 10 दिैनक अविध के दौरान �ेि�त मािसक औसत �वाह का �ितशत(%) 1. शुqक  नवंबर से माच' 20 2.  ीण अ\ूबर, अ,ैल और मई 25 3. उ  �वाह ऋतु जून से िसतंबर 30*# *#उr ,वाह ऋतु के मािसक ,वाह का 30% II. ह"र#ार, उ$राखडं स ेउ'ाव, उ$र (दशे तक गगंा नदी के म*ुय माग+ का िव�तारह"र#ार, उ$राखडं स ेउ'ाव, उ$र (दशे तक गगंा नदी के म*ुय माग+ का िव�तारह"र#ार, उ$राखडं स ेउ'ाव, उ$र (दशे तक गगंा नदी के म*ुय माग+ का िव�तारह"र#ार, उ$राखडं स ेउ'ाव, उ$र (दशे तक गगंा नदी के म*ुय माग+ का िव�तार: mम सं. बैराज क( अवि9थित बैराज� के सि;कट िन^ धारा को िनमु'\ करने वाला Eयूनतम ,वाह (-यमूै-स म0) (अ3ूबर स ेमई)(-यमूै-स म0) (अ3ूबर स ेमई)(-यमूै-स म0) (अ3ूबर स ेमई)(-यमूै-स म0) (अ3ूबर स ेमई) बैराज% के सि&कट िन( धारा को िनमु
* करने वाला ,यूनतम �वाह (�यमूैक म	) (जनू स ेिसतबंर)(�यमूैक म	) (जनू स ेिसतबंर)(�यमूैक म	) (जनू स ेिसतबंर)(�यमूैक म	) (जनू स ेिसतबंर) (1) भीमगौड़ा (हcर�ार) 36 57 (2) िबजनौर 24 48 (3) नरौरा 24 48 (4) कानपुर 24 48  
यूमैक-घनमीटर ,ितसेकंड । III. उपरो\ उ\ पाcरि9थितक( ,वाह िन^ के अgयधीन ह@, अथा'त्:- (i) Eयूनतम पया'वरणीय ,वाह का अनुपालन सभी िवDमान, िनमा'णाधीन और भिव्qय क( पcरयोजना4 को लागू होता ह;ै (ii) िवDमान पcरयोजनाएं जो वत'मान म# इन पया'वरणीय ,वाह� के मानदडं� के अनु6प नहv ह@, इनका पालन कर#गी और यह सुिनिKत कर#गी �क वांिछत पया'वरणीय ,वाह मानदडं� का पालन इस अिधसूचना के जारी करने क( तारीख से तीन वष' क( अविध के भीतर �कया जाए; (iii) पcरयोजना जो सि;मा'ण क( िविभ; ,mम पर ह@, जहां जमीनी भौितक ,गित आरंभ हो चुक( ह ैऔर समुिचत ,ािधकारी को cरपोट' क( गई है, पcरयोजना को आरंभ करने के पूव' और उसके पKात् अनुबN पया'वरणीय ,वाह को बनाए रखने के िलए भी आवOयक उपबंध करेगी; (iv) लघु और सूwम पcरयोजनाएं जो सारवान 6प से नदी या धारा क( ,वाही िवशेषता4 को पcरव?तत नहv करती ह@, इन पcरयावरणीय ,वाह� से छूट ,ाd ह@; 
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¹Hkkx IIµ[k.M 3(ii)º Hkkjr dk jkti=k % vlk/kj.k 3 (v) पcरयावरणीय ,वाह� को बनाए रखने के िलए जल क( वांछनीय मा�ा4 क( िनमु'ि\ को सुिनिKत करने के िलए, इन नदी आगम� म# ,वाह क( दशाएं समय-समय पर कािलक अंतराल� पर मानीटर क( जाएंगी; (vi) क# Pीय जल आयोग अिभिहत ,ािधकारी तथा डाटा का संर क होगा तथा ,वाह� के पय'वे ण, मानीटxरग, िविनयमन तथा जब कभी अपेि त हो, समिुचत ,ािधकारी को आवOयक जानकारी cरपोट' करने के िलए उ$रदायी होगा । यह �कसी आपात ि9थित क( दशा म# जल भंडारण मानदडं� के बारे म# त
काल िनण'य लेने के िलए भी ,ािधकृत ह ै । क# Pीय जल आयोग �ैमािसक आधार पर राAीय 9व`छ गंगा िमशन को ,वाह मानीटरी-सह-अनुपालन cरपोट' ,9तुत करेगा; (vii) संबंिधत पcरयोजना िवकासकता' या ,ािधकारी इस अिधसूचना क( तारीख से छह मास के भीतर क# Pीय जल आयोग िविनhद3 उिचत अव9थान� पर पcरयोजना 9थल� पर 9वचािलत डाटा अज'न और डाटा ,ेषण ,सुिवधाएं या अपिे त आवOयक अवसंरचना लगाएगा । ,वाह मानीटरी ,सिुवधा को लगाने, अंशांकन करने, उसे बनाए रखने का उ$रदािय
व पcरयोजना िवकासकता'4 या ,ािधकाcरय� का होगा और वे समय-समय पर क# Pीय जल आयोग को डाटा ,9तुत कर#गे; (viii) क# Pीय सरकार, राAीय 9व`छ गंगा िमशन के माgयम से, जब कभी अपेि त हो, गंगा नदी म# िवशेष मांग को पूरा करने के िलए अितcर\ जल को िनमु'\ करने का िनदशे द ेसकेगी । IV. सबंंिधत क# Pीय और रा�य ,ािधकरण, Bसचाई का ,भावी ढंग, जल का पुनः उपयोग और पुनः चmण, िजसके अंतग'त िविभ; ,योजन� के िलए भूजल िनकालने क( मानीटxरग और िविनयमन भी ह,ै जैसे अ`छे और वै<ािनक zवहार� को अपना कर गंगा नदी के जल िनकालने म# कमी करने के िलए मांग प  ,बंध योजना काया'िEवत कर#गे । 3. यह आदशे इसके राजप� म# ,काशन क( तारीख से ,वृ$ होगा । 4. यह आदशे उoव वाले pलेिशयर� से आरंभ होने वाले उपरी गंगा नदी बेिसन तथा दवे,याग से हcर�ार तक और उ$र ,दशे के उ;ाव िजले तक गंगा नदी क( मु/य धारा को तथा अंत म# िमलने वाली इसक( मु/य सहायक न�दय� के mमवतn सि.मलन� पर लागू  होगा । [फा. सं. - Estt.01/2016-17/111/NMCG (Vol III)] राजीव �कशोर, काय'कारी िनदशेक (,शा.)  
 

MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION 

(NATIONAL MISSION FOR CLEAN GANGA) 

ORDER 

New Delhi, the 9th October, 2018 

 S.O.5195(E).—Whereas, the River Ganga is the most sacred and deeply revered by the people of this country 

and the Ganga river basin is the largest river basin in India in terms of catchment area, constituting twenty six per cent of 

the country's land mass and supporting about half a billion population;  

And whereas, River Ganga is unique as having special properties, features and importance, holding reasons that are 

hydrological, geomorphological, historical, socio-cultural and economical with significant temporal and spatial flow 

variation; 

And whereas, River Ganga has been given status of a National river and the ever increasing demand for water in the 

basin for irrigation, domestic, industrial and other purposes coupled with pollution ingress from different sources 

including domestic waste, industrial waste, into river system is affecting the health of the said river for long; 

And whereas, the Central Government is committed to restore and maintain the wholesomeness of the rivers ensuring 

appropriate environment flows and simultaneously preventing the pollution ingress into the said river; 

And whereas, it is considered necessary to ensure that uninterrupted flows of water are maintained throughout its length 

at all times in River Ganga to ensure continuity of flows in the river without altering the seasonal variations; 

And whereas the Central Government vide notification S.O. 3187(E), dated the 7
th

  October, 2016 under the Environment 

(Protection) Act, 1986 (29 of 1986) has constituted an authority, namely, the National Mission for Clean Ganga for 

Rejuvenation, Protection and Management of River Ganga basin for the following purposes, namely:- 

(a) to determine the magnitude of ecological flow in the River Ganga and its tributaries required to be maintained at 

different points in different areas at all times with the aim of ensuring water quality and environmentally 
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sustainable rejuvenation, protection and management of River Ganga and its tributaries and notifying the same 

and take or direct all such measures necessary to maintain adequate ecological flows; 

(b) to specify the average flow of water at specified points through  Hydrological Observation Stations of the River 

Ganga; 

(c)  to devise a system for continuous monitoring of flow of water in the River Ganga and its tributaries; 

And whereas the Central Government has decided to determine certain flows in the River Ganga and its 

tributaries; 

2. Now, therefore, in exercise of the powers conferred by sub-section (3) of section 3 of the Environment 

(Protection) Act 1986 and read with sub paragraph (3) of paragraph 39 and item(h) of sub-paragraph(2) of 

paragraph 41 of the River Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, the 

Central Government hereby notifies the following minimum environmental flows to be maintained at locations 

downstream of structures or projects meant for diversion of river flows for purposes like irrigation, hydropower, 

domestic and industrial and other requirements, namely:- 

I. Upper Ganga River Basin Stretch starting from originating glaciers and through respective confluences 

finally meeting at Devaprayag up to Haridwar: 

 

Sl. 

No. 
Season Months 

(%) Percentage of 

Monthly Average Flow 

observed during each of 

preceding 10-daily period 

1 Dry November to March 20 

2 Lean  October, April and May 25 

3 High Flow season June to September ��30
*# 

 

*
#
 30% of monthly flow of High flow season. 

II. Stretch of main stem of River Ganga from Haridwar, Uttrakhand  to Unnao, Uttar Pradesh 

S. No. 
Location of 

Barrage 

Minimum flow releases 

immediately downstream of 

barrages 

(In Cumecs) 

Non-Monsoon 

(October to May ) 

Minimum flow releases 

immediately downstream of 

barrages 

(In Cumecs) 

Monsoon 

(June to September) 

(1) Bhimgoda 

(Haridwar) 

36  57  

(2) Bijnor 24  ��48  

(3) Narora 24  48  

(4) Kanpur 24  ��48  

Cumec – Cubic Meter per second. 

III. The above said ecological flows are subject to the following, namely:- 

(i) the compliance of minimum environmental flow is applicable to all existing, under-construction and 

future projects; 

(ii) the existing projects, which currently do not meet the norms of these environmental flows, shall 

comply and ensure that the desired environmental flow norms are complied within a period of three 

years from the date of issue of this order; 
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(iii) the project which is at different stages of construction, where physical progress on ground has been 

initiated and made and reported to appropriate authority shall also make necessary provisions to 

maintain the stipulated environmental flow before and after commissioning of the project; 

(iv) the mini and micro projects which do not alter the flow characteristics of the river or stream 

significantly are exempted from these environmental flows; 

(v) to ensure the release of desired quantities of water to maintain environmental flows, flow conditions in 

these river reaches shall be monitored at hourly intervals from time to time; 

(vi) the Central Water Commission shall be the designated  authority and the custodian of the data and shall 

be responsible for supervision, monitoring, regulation of flows and reporting of necessary information 

to the appropriate authority as and when required and also authorised to take emergent decisions about 

the water storage norms in case of any emergency. The Central Water Commission shall submit flow 

monitoring-cum-compliance report on quarterly basis to National Mission for Clean Ganga; 

(vii) the concerned project developers or authorities shall install automatic data acquisition and data 

transmission facilities or required necessary infrastructure at project sites at appropriate locations 

specified by the Central Water Commission within six months from the date of this order. The 

installation, calibration, maintenance of flow monitoring facility shall be the responsibility of the 

project developers or authorities and they shall submit the data to the Central Water Commission from 

time to time; 

(viii) the Central Government through National Mission for Clean Ganga may direct release of additional 

water in the River Ganga to meet special demand as and when required. 

IV.  The concerned Central  and State authorities shall implement demand side management plans to reduce 

water withdrawal from River Ganga by adopting good and scientific practices such as efficient method of 

irrigation, reuse and recycle of water including monitoring and regulation of ground water withdrawals for 

various purposes.  

3. This Order shall come into force on the date of its publication in the Official Gazette. 

4. This Order shall apply to the upper Ganga River Basin starting from originating glaciers and through 

respective confluences of its head tributaries finally meeting at Devaprayag up to Haridwar and the main 

stem of River Ganga up to Unnao district of Uttar Pradesh 

[F. No.- Estt.01/2016-17/111/NMCG(Vol III)] 

RAJIV KISHORE, Executive Director(Admn) 
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Month of February 2025

Date
E-Flow which have to be 

released as per CWC order 

E flow release from Pashulok 

Barrage 

1-Feb-2025 58.07 64.13

2-Feb-2025 58.07 62.50

3-Feb-2025 58.07 64.38

4-Feb-2025 58.07 62.63

5-Feb-2025 58.07 62.00

6-Feb-2025 58.07 62.33

7-Feb-2025 58.07 61.58

8-Feb-2025 58.07 61.75

9-Feb-2025 58.07 61.83

10-Feb-2025 58.07 61.58

11-Feb-2025 66.24 64.92

12-Feb-2025 66.24 67.08

13-Feb-2025 66.24 68.75

14-Feb-2025 66.24 69.54

15-Feb-2025 66.24 69.50

16-Feb-2025 66.24 70.79

17-Feb-2025 66.24 71.25

18-Feb-2025 66.24 71.63

19-Feb-2025 66.24 71.21

20-Feb-2025 66.24 70.04

21-Feb-2025 68.02 70.63

22-Feb-2025 68.02 72.29

23-Feb-2025 68.02 71.13

24-Feb-2025 68.02 70.67

25-Feb-2025 68.02 70.92

26-Feb-2025 68.02 72.38

27-Feb-2025 68.02 72.21

28-Feb-2025 68.02 71.71

Total 1891.36

Average 67.54857143

Details of water flow released daily into rivers from dams/barrages/weirs of hydro 

electric projects

Name of Barrage:- Pashulok Barrage 
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Lalit Kumar,  Executive Engineer

Uttarakhand Jal Vidyut Nigam Ltd. 

06                   March

7
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